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S1. No. Name of the Company

4, M/s. Jai Durga Industries, B-12, Industrial Area, Ramnagar, Dist. Chandauli,
UF

5. M/s. Shree Ram Fuels, BH-4, Industrial Area, Ramnagar, Dist. Chandauli,
UF

At Kanpur, joint check was carried out at the following two (2) units.
1. M/s. Hastern Flames Pvt. Ltd.

2. M/s. Pandit Fuels Co. Pvt. Ltd.

No case has been registered against the above two units

Pursuant to surprise check by CBI and NCL Vigilance Department, NCL. has
suspended coal supplies to all 22 SSI units with whom FSAs had been entered
into. The FSAs of the said SST units have since expired. The units have filed
a writ petition with the Hon’ble Allahabad High Court for the renewal of the
FSAs with NCL.

8. Only one case relating to black marketing has been reported by South Eastern
Coalfields Limited (SECL).

{e) Coal supplies are governed under the provisions of New Coal Distribution
Policy (NCDP) issued in October, 2007. Under the policy, economic use of coal has
been proposed to be ensured for the consumers draining coal under the provisions of
Fuel Supply Agreements (FSAs). FSA provides against misuse or diversion of coal.
For the Power Sector consumers, the FSA prohibits for sale/diversion of coal, in which
case, the coal supplies are liable to be suspended/terminated.

For coal supplies to Non-power Sector Consumers, coal companies undertake
periodic verification of documents to ensure that no diversion of coal supplied under

the FSA takes place and FSA is liable for termination in case of such acts of diversion.

Exploration of new coal reserves

T650. DR. SANJAY SINH: Will the Minister of COAL be pleased to state:

{a) the extent and time for which Government maintains coal storage capacity
to meet adverse and emergent situations;

T Original notice of the question was received in Hindi.
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{b) whether any steps are being taken by Government to explore new coal

reserves; and

{c) if so, the number of new coal reserves explored so far during the last five years
along with the quantum of coal being produced therefrom?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYALDY): (a) In order to meet adverse and emergent situations, Coal Stocking Norms

adopted for Thermal Power Plants are as under:

Location Stocking Norms (in Days)
»  Pit-head Station 15
+  Upto 500 kms. away from Coal mine 20
+  Upto 1000 kms. away from Coal mine 25
+  Beyond 1000 kms. away from Coal mine 30

(b) and (¢) Coal India Limited {CIL) through Central Mine Planning and Design
Institute Limited (CMPDIL) and other agencies continuously explore new coal
reserves. Explored coal reserves as per Geological Survey of India for last five years

are as below:

(Figures In Billion Tonnes)

As on Geological Resources
Proved Indicated Inferred Totar
01.04.2010 109.798 130.654 36.358 276.810
01.04.2011 114.002 137.471 34389 285.862
01.04.2012 118.145 142.169 33183 293.497
01.04.2013 123.181 142.632 33101 298.914
01.04.2014 125.909 142.506 33,149 301.564

Quantum of coal produced during last five vears by CIL is as under:

(Figures in Million Tonnes)

2009-10 2010-11 2011-12 2012-13 2013-14

431.26 431.320 435.838 452.200 462.413




